IN THE CENTRAL ADF INISTRATIVE TRIBUNAL

AT HYDERABAD
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0.A.No,1311/96 * Date of Order: 13,[
BETHEEN :
Smt,Azimunnisa Begum .. Applicant.

AND

1, The Chief General Manager, Telscom
Dept., A.P.Circle, Nampally Station
Road, Hyderabad.

Telecom.
‘Hyderabad,

2. The Asstt, Director (St&ff),
Nampally Station Road,

3. The Telecom District Managcr,ﬂaraﬁgal. .. Responde

: HYDERA3BAD BEWNCH

nts,

Counsel for the Applicant .o Mr,K,Vasudeya Reddy

Counsel for the Respondents _ es Mr N,R,Devrg

CORAM:
HON'BLE SHRI R,RANGARAJAN ; MEMBER (ADMN,)

HON'BLE SHRI B,S., JAI PARAMESHJAR : MEMBER ( JUSL,)
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. Heard Mr.K,Vasudeva Reddy, learned counsel for
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2. .. .. This OA is filed for appointing the applicant h
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in @ regular post against compassionate ground approintment due

to the death of her husband who was a casual labour and put in

..........

about morethan 10 years of casual service,
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3.. ...The case was heard ;fﬁox_‘sozr?el.? ‘The learned counsel for the

- -
applicant submitted that.gmtﬁgpgﬁrawigg'phis OA. Invy

above submission_the OA is dismissed as withdrawn at t

i ow of the
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fge itself, No costs,
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) C.DY tos-

"1, The Chief General Manaqer. Telecom Dept. A.p.cirwle, Nampall
Station. road, Hyd. ‘ '

2+ The Asst, Director(staff). Telncem, Nmapplly Station road,
' Hyd. , , . '

3, One copy to Sri. K.Basudeva Reddy, advecate, CAT, Hyd.
‘4, One copy te Sri. N.R.Devaraj, ‘Sr. CGSC, CAT, Hyd. ~

‘5. One cepy to Library, CAT. Hvd,*

6. - One spare copy. : /(
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